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FT.3MT. 3123(3T).— Fral T LRI, T TSI AT, 1956 (1956 FT 48) FiT &7 3 F @< (F)
FTRT Y& AT T TN FLd g, 1= &f AT SATIAT | TAT AT T TonT §eT1-80 (F3T Tee i
TISTHTT TEAT-33) F HIHTAT F {IX G2 I BT Fw B o Fahies T 0.000 BT & 81.000
TFHT T & S[@ve & gae § Ih TP TSTHE & (HHT0T (ATSTRL [ AL A FT a4, A1), S, &
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TERTI Toh AT | FeOH TSRS 6 &9 H TTreha el gl
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HIHTHT F H{I HFIMT T BT o FTAhIeS THFIHa 6 FH7 6 o0 qiH ATz, t4ua-80 (T
TAUH-33) F ez 0+000 (FTHTHT arEaTH) & iz 81+000 (AT, TIT) T e =@
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[®T. §1201 0/NHAI/PIU-Munger/MOK-MUG/LA.]
g ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th July, 2025

S.0. 3123(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land for Four Lane
Greenfield Expressway from Mokama to Munger Section, design Chainages from Km. 0+000 ( Mokama Bypass) to
Km. 814000 (Chananpura, Munger), of NH-33 (Old NH-80) for building (widening / four-laning, etc.), maintenance,
management and operation in the State of BIHAR
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SCHEDULE

Land acquisition for "Construction of Four Lane Greenfield Expressway from Mokama to Munger Section,
design Chainages from Km. 0+000 ( Mokama Bypass) to Km. 8§1+000 (Chananpura, Munger), of NH-80 (New NH-
33) in the State of BIHAR.

SL CALA Stretch | State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 |DLAO PATNA | NH80 |BIHAR PATNA Ghoswari 1 |Ghoswari (40)
KM 0
TO KM Mokama 1 |Chinta Manchak
8.4 (29)
2 DLAO NH80 |BIHAR | LAKHISARAI Barahiya 1 'Sarma (166)
LAKHISARAI |KM 8.4
T(6)6K3M Surajgarha 1 |Bishunpur (86)

2 |Chandanpura
(161/1)

3 |Alinagar (158)
Lakhisarai 1 |Damodarpur (91)
2 Neri (120)

3 |Alapur (158)

3 DLAO NH80 |BIHAR MUNGER Jamalpur 1 |Gauripur (432)
MUNGER KM
66.3 TO 2 |Bindwara Arazi
KM 81 (206)

3 |Mahadipur (05)

Dharhara 1 \Jagatpur (356)

[F. No. 12010/NHAI/PIU-Munger/MOK-MUG/LA]
SHAIKH AMINKHAN, Director
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